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, ' - Dated . .T

Registration N o .. .  .<2* $ 7 ,. 0  3
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. f? T . !. Applicant (s)

VERSUS

Respondent (s)

A  copy o f the ORDER dated. ...\^\0M ...................... . . . .  passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

To,

1. 1 5 * 4 ,2 0 0 4

None f o r  a p p l i c a n t «

C e r t a in  d e f e c t s  w ere  p o in te d  ou t b y  th e  R e g is t r y  
w h ich  w ere d i r e c t e d  t o  b e  c a r r i e d  ou t on th e  l as t  
d a te  o f  h e a r in g  i . e .  on 1 4 .1 .2 0 0 4 .  T i l l  now th e  
a p p l i c a n t  has n o t  r e c t i f i e d  t h o s e  d e f e c t s .  (Apart 
from  t h i s  he has f i l e d  t h i s  OA in  H in d i .  /As p e r  
R u le  3 o f  CAT (P r o c e d u r e )R u le s ,1987, th e  OA i s  r e q u ir e d  
t o  b e  f i l e d  in  E n g l is h .  In  t h i s  v ie w  o f  th e  m atter#  
t h i s  OA i s  n o t  m a in t f in a b le  and i s  r e j e c t e d *

"ser/-
(M .P .S in g h )

V ic e  Chairm an

Sd/-
(/fedan Mcl^an) 

J u d i c i a l  Member

(qr.Sf.)




